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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
JEMG Marg Civil Lines,0ld Red Building,Allahabad-21 1004
Regional Braneh, Allahabag

Dated: 21/072016

To .
Appellant as per address in tabie below
Respondent as per address in table befow

Final Order No. A/70481/2016-SM[BR] dated 11/07/2016

am directed to transmi tterewith a certified copy of order passed by the Tribung] uitder section 35-C(1) of the

Cenlral Excise and Salt Act, 1944, 4
Asstt. Registrar

Application Appeal Name and Address of Appellant

! E/53044/2015 Commissioner of CUSTOMS-Meerut-i
EXCISE C]‘IOWK...UNI\"ERSPTY
ROAD MANGAL PANDEY NAGAR,
MEERUTUTTAR PRADESH
250005
Namme and Address of
Respondent

UNITECH MACHINES LTD

10TH KM DELHI ROAD,,

SAHARANPUR

LU P247001

rJ

Copy To
M@:ag{g}i_{,‘.onsuham(gj:

3 Bar Association, CESTAT, Allahabad

4 Director Publicatians, Customs, Excise. |.p. Estate, Delhi

5 M/s Centax Publications Pyt Lid,, 1512-B, Bhishm Pitainal; Marg, New Delhi-3

6 Comipany Law institute of Indig Pyt Ltd,, No.2 (old n0.36}, Vaithyaram Street, T. Nagar, Chennai-i7
7 Taxmann Atlied Service Py, Ltd,, 59/32, New Fohtak Road, New Delii-110005

8 Easy Service Tax Online Dot Com Pyt Lud., 4074, Iscon Mall, Sateltite Road, Ahmedabad- 15

9 LAWCRUX Advisors Pyt Lid., LAW House, 1-§, Sector-10, Faridabad 121003 {Haryana)

10 TaxIndiaOnline.com Pyy, i.1d,, 2nd Floor, Vasan Arcade, Vasant Kunj, New Delhj - | 10070

' Mark Professional Services Pyt Lid,, 108, Everest Rlock, Aditya Enclave, Hyderabad - 38

I2 The ICFAL society, 52, Nagarjuna Hill, Punjagutta Hyderabad - 500082

i3 M/S Rnowledge Processing Pve. lidl.(1a managementindia.com),Fi-19, st Floor,Cross River Mall,CBD
Ground,Near Karkardaoma C()urt,[)fi}f?/(l\(}m?

14CDR. 15 Office Capy Guard File )/%

Assit. Registrar
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TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. I

- IN THE CUE‘?TOMS, EXCISE & SERVICE TAX APPELLATE

APPEAL No.E/53044/2015-EX[SM]

of Order-in-Appeal No. 21-CEMRT-1/2015-16 dated

(Arising oul
y Compmissioner of Ceniral Excise & Customs

24/04/2015 passed D
(Appeals). Meerut-1}

For approval and signature:

Hon’ble Mr. Anil G. Shakkarwar, Member (Technical)

Whether Press Reporter may be allowed to see

the Order for publication as per Rule 27 of the

CESTAT (Procedure) Ruies, 19827

S s
Whether it wouid be released under Rute 27 of
the CESTAT (Procedure) Rules, 1982 for
| publication in any authoritative report or not?

l

MWM.MM
Whether their Lordships wish to see the'fair copy
of the order? ‘

M_MH_MM_MM
Whether order is to be circulated to the

Department Authorities?

et

il fat S "'.':u;r’—“"":.';....n._::ﬂt‘.:.—w—‘-':‘.z:::‘:.ﬂzlu_

Commissioper of Central Excive & 8.1, Meerut- Apypeliant
Vs,
Unitech Machines Ltd Respondent
Appearance.

for Appellant

Shri D.K. Deb, Assistant Commissioner (AR)

None, for Respondent

CORAM:
Hon’ble Mr. Anil G. Shakkarwar, Member (Technical) &

Date of Hearing : 11/07/2016
Date of Decision  © 11/07/2016




APPEAL No.E/ 53044/ 2015-EX]SM
2

Final ORDER NO. 7.0¥al] 2216

LA

Per: Anii G. Shakkarwar *?.20

i I-"‘,J_-‘\,;. et . . ;
Heard the learned A.R. for Revenue. Appeal i\gﬁs‘é’ésed Ty
.‘l:.'::h * e
off as withdrawn under the litigation policy, as prayéd.—

without entering into merits of the case.

(Dictated in Court)
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Member (Technical)
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